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, Nerv Delhi, the 6th February, 1995

L,'-G.S.R. 8l.-In exercise of the powers con_ferred by sub_-secrio^n (1.), ,.uJ *i,n Jfuur. (d) ofsub-section (?) of Sciqlon Zj ooj*r,, f_section (4)of . S_c-ction I I of tt:e All Inctia b;;;ii for Teciuri_cal Educ.arion-Act,. 198.7 f Sl 
"f- ig8U I 

a-od insuperscssion of notif icarioo'nu.U.is,_
( i )  GSR 169,  dated the 16th lv farch,  1991,

(i i)  GSR 170, clated the 16th lvfarch, 1991,
( i i i )  GSR 171,  dared the i6 th lv larc t r ,  1991,
( iv)  GSR 286,  dated t le  4th iV1ay,  i991,
(v)  GSR .114,  dated the 20th Ju ly ,  1991,  and
(v i )  GSR 415,  dated the 2Oth Ju l .y ,  1991,

except as resp€crs thing5 done for smitreC to bed.one beforc such superslssion, tf , .J. i f f  lodia Coun-ci l .  for Tecirnical Eoucairon hereby makes rbeiollo*iug regulations, n3a;jv-';' "

1. Shcrt t ir le and commencement._(1) l-neserc_:uJations 
Aay be calleJ-rhe .4,1i InCiaCouncil for. Tech-ni.rt-*r;;;cn ( Cons-rirurion and Funcrio," oi gilrd of Sru-dies) Reguladons, 199j.- 

---



2. Dcfinit ions.-In these regulations, unless the
context otherr" ise rcquires,-

(a) "Act" means thc All  India Council  fcr
Technica i  Educr t ion .A,c t ,  1987 (52 o i
1 9 8 7 ) ;

(b') "AICTE" means thc All  India Council
foi Technical Education as estlbi ished
under section 3;

(c) "Board of Studies" means a Boeri.l
established in pursuance of sub-section
(1) ,  or  under  sub-sect ion (2) ,  o f  sect icn
13',;

(d) "sectiolr" rncans a sc:i ion of the Act.

3. Bolrd of Studies.-( l) Tire constitut ion cf
thc Boards of Studies cstabiished under sub-section
( l) of scction 13-shall  be as fol lows :-

( ir) r\ i l  Lrdi l  Board of Vocaiional Ecluca-
I lo t l  : -

1 Chairmiur to bc norninated by tbc Chair-
. may, AICTE;

2. Al officer not belorv the rank of Assjs-
tant Director in the All India Ccrrncil for
Techni611 Education dcaling rvith the
Board of Studies matters, Ivlember Sec-
retar),, (ex-ofticio).

3-23. Nlembers representilg Agencicslorgani-
sations : to be nominated by the con-
cqrned agencieslorgurisation :-

3. One representative of National Council of
Vocational Education;

4-6. Tiu'cc rcprescntai ives of State Councils
of Vocational Education Three States
by rotation in alphabetical order);

7-9. Three reprer:entativcs of State Boards of
Secondurv and Higher Secondary Edu-
cation (Three States by rotation in alpha-
beticai order);

10. One representative of Central Board of
Secondarv Education ;

l i-11. Four r" 'presentatives of Regional Boards
of Apprenticeship Training ;

t 5- I S. Four rcureserltat!1ies of Technical Tea-
cher's training Institute;

19. One representative of Al l  India Board of
Teclurician Education;

:0-21. Ts'o representati,,'es of Regional Cont-
n:ittees of AICTF, (tlo nominees bY
rotation) ;

12. Ole ;epreseatatiqe cf Llii:n Coirn:ii oI

L1g

13. One representative of Phannaci '  Counc
of India ;

: l -15.  T* 'o  Subject  exper ts  to  be nominated L
the Chairman All  India Council  f
Tech-oical Education; and

?6. One Representative of the Univeni.
Grants Commission.

O) AX India Board of Technicicn Educa-
tion.

I. Chairman to be nominated b,, '  rhc Chair-
man, A1l India Council  for Tecirr i icei
Erlucation.

tr Ienbers'-

2-.{. Three Reoresentativcs of Proi.. :siona'
Bodies, lndustrics lucludins rnajor user
to be norninaterJ by the f l :airnran. A,,
hrdia Councii  fc,r Teclinicel Educaticn.

j  One renresentative frOm Statc Directo;
of Technical Education bv rotation L1
alphabetical order.

6. One representetivc from Principals c
Poly'technics including Wonren's Poll'-
technics and Co-ed. Polytechnics to be
nominated by the Chairc.ran, All  Indi
Council for Technical Education b..
rotation.

7-8. Two subject experts to be nominated b'
. the Chainnan, AJI India Council  fo.
t -I  Technrcal Education.

9-10. Trvo Principals of Tccbnkal Teacher':
Training Institutes b;,' rotation.

1i. One representati ' i ;  of Directt-rrate Gene
ral of Emplolrnent and Training, iUinis
try of Labour.

i2. One representative of Confederation c:
Indian Ildustries.

1-1-15. Three represental ives of Maior en:ploi ' ing
asencies Government Departmeiitsl
u-nclertekines sucir as Defence Produc'
i lou, State Electr icrty Boards, La-nd and
Develooment Oreanisation. Oil and
Naturai Cas Comiri ision to be ttomina'
ted by the Cl:eirman, AII lnCia Councir
for Technical Eciucation.

16. An off icer not belorv the ra-ok of Assistanj
Director in the All  India Council  fo:
Technical Edtrcrt ion dealing n i th the
Board of Studies marte$, I{eruber Secre'

. 'tary, (ex-ofticio).

(c) r\ l l  Lrdic Bocrd of Under'Gradu3tc
Snrdiss ':r Engineerin-: anC T.';lti:c'
l  -  ^ - -
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1. Chairman to be uominated by the Chair_
man, All India Council for Tecirnical
Education.

j\lemben :-

2-3. Trvo representatives of Industr" rnd nrhe,
Majoi Usen ro be nominat;i 1r: "ii;;
Chairman, All  Lndia Council  foi Tech_
nical Education.

4. One representati.,'c of professional Bodies
to be nominlted by thc Chaiman, ., \ l l
India Council  for Technical Educarion.

5-9. Five experrs in various f ields of Engi-
neering. Teclrnology, Nlanaeerocnt elc.
to bc rrrrrr: i : :ntc, i  b_r'  t j tc ( 'hairnlrrr, Al l
India Council  for Tcchnical Education.

10. Ooe representative of Confederation ci
Indian Industry.

1i. One repraeri iat ive of Indian Insti tutes of
Tecbnolog'y to bc nominared by rhe
Chairman-,-AIl India Council for Techni-
cal Education.

12. One representativc of Technological Uni-
versities including Deemed Univenitics to
be nominatcC by the Chcirman. All
India Council  for Tecnhical Educotion.

13. One representative of General Universit ies
to be. nomir:atcd by tJrc Cha;rmnn, Ali
Indi: Council  for Technical Education.

1.1. An officer not belo',v the rank bf Assistant
Director in the All India Council for
Technical Education dealing with rhe
Board of Studies matters, Ir{ember Secre-
tal'. (er-officro).

(d) All India Bocrd o[ Post-Craduatc Eciu-
cetion and Research in Engineering and
Technology

1. Chairman to be noruinated by the Chair-
man, All  India Council  for Technicai
Education.

lvlcmben :-

2. Director General, Council  of Scientif ic and
Industrial Research. (CSIR), ex-officio.

3-4 Trvo representatives of Industry.and other
major users to be ttominated bY
the Chairman, All India Council for
Technical Education.

5. One representative of Indian Insti tute of
Technology to be nominated bY the

: Chairman, All India Council for Techni-
cal Education.

6. Onc representative of General Universities

Qqq

Engg. and Technologi ' ,  to be nc,ntina-
ted by the Chr in t : rn ,  A l l  Jndia Counci l
for Technical ECucation.

7. One representai i le of Technoloqicai Uni-
venit ies includiug deemeC Uni,, c;-_.rt ies
conducting PC courses in E;r:_:. and
Techno loov  to  he  non r i n r l e l i  b r , '  r he
ch"i;;;:'eii noi' c;;;.il r.. r.-rr-
nical Eciucation.

S-9. Two representatir.es of hsti tul ions ccn-
ducting Post-sri . lduate courscs in E:c:.
and Technolosv orher IITs. Indi lr:  h j i-
tu te of  Sc ience,  Bansalorc rnd thc-  L 'n i -
veniry Depcrt:nents io bc nonin:i te d 1r,.,
the Cl :a i rman,  . { l l  InCia CoL:rc i l  ;or
Technica l  Educar ion.

10-  11.  Trvo exper ts  to  be norn inatec i  bv thc Cnei r -
man,  Al l  Ind ia Counci l  for  Te:heica l
Education.

12-13. Two representatives of User-depaficenrs
of the Central Government includins De-
parunent of Electronics, and orhers-ro bc
nominated by thc Ci:ainnan, All  h, l ir
Council  for Technical Eciucation.

14. One representative of ConfeCe;ation oi
Indian Industrv.

15. An off icer not belorv the rank of Ass:strnr
Director in the All  India Council  for
Technical Educatitrn dealir:g lvirh rhc
Board of Studies matters, MidUer Se:rc-
tary, (ex-officio).

/'
(e) aU India Board of lvfnnagement Srudies

1. Chairman to be uoorinated b1' the Clr:-rr-
man, Ail  India Council  for Tecltnical
Education.

Nlemben :-

2-3. Two representrt i le of Inclustq, Du:i. :ess
and other major emplo', 'ers to be ::cni-
nr ted by the Chai rman,  AI I  Ind in Counci l
for Technical Education.

4. One representative of Professicnal Ecdies
to be nominated by the Chanrman. .Al l
India Council  for Technical Educadc;r.

5-7. Three subject cxperts to be nominared by
the Chaiiman, All  India Council  ior
Technical Educarion.

8,  One representat ive of  the Al l  Tndi r  \ l ln-
agement Association.

9. One representatirie of the National Prc-

l 1  /
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1. Chainoan to be nominated by thc Chair-
ma-n, All India Councll for Technicul
Education.

N lemben : -

2--1. Trvo representatives of Industry and cthei- 
N'f rjoi Users to be nominated -bv - the
Chiirman, All  India Council  for Tech'
nical Educatioo'

.1. One representatil'c of Professional Bodies
16 fg ntlminaterl by thc Cheirn::rn' 

"\ l l
India Council  for iechlical Educrtrcn'

5-9. Five experts in various f ields of Engi-
neering, Tcchnologl', lvlar:igemcnt clc'
16 1'g l-1orr':i;',n1srj bJ thc ('hairntart' Ail
India Council  for Tcchnical Education'

10. One representative of Confederation ci

Indian Ind-ustry'

1i.  One representative of Indian Insti tutes of
TechiologY to bc nominated bY th.e

Chairman]'All India Councii for Teciini-
cal Education.

12. One representative of Techn-ological .Uni-- 
venities including Deemed{Jniversitie's to

be nominatcC b'y the . Chcinnan' All

India Council foi Tecnhical Educrtion'

One representative of General Universit ies--;;  
f ; ' ; , ; ; i r :ated bY thc C'ha;rmnn'. Al i

i iJo d,r. 'r tci l  for 
' iechnical Educatiort '

An officcr not bqlow the'rank of Assistant'^b;;;i;; 
i" tttJ A[ India council for

i..ft"i..t Education dealing with - tlte
gout,l of Studies mstters, I\{emt'er Sccre'

tarl', (ex-officto).

(d) AU India Board of Post-Cradtratc Eciu-
'"'";d;;;;d 

R.s.at.h in Engineering and

TcchnologY.

L Chairman to be non:inated- by t lre Chair--rn*, 
Al l  India Corrnci l  for Technical

Education.

ivlcmben :-

2. Director General '  Council-of.Scientif ic and
-' - 

Industtitt neiettch' (CSIR)' ex-officio'

3--1 Trvo representatives of Industry.and other

major utt" to -be.ltominated 
bY

the Chairriln, "lit 
Inoia Council for

Technical Education'

5. One representative of Indian -Institute 
ol

Technologv to be nominatecl bv the

: Ct oi*ro,teii r"ii*^c-t'"cil for'Techni-
cal Education'

6. One representative of General Universiti:s
"' -iioai'cting 

Post'graduate courses rn

?q \-

Ensg. and Technologi ' ,  to bc nonl l i ' ia-

ted-Ev the Chairnrcn, Al l  Jndia Cou: lc i l

for Technical ECT cation'

7. One representai ive of Technolt)qicel  Uni-

venlues rncludiog deemed Uni" 'eni t ies
conduct ing PC cotrnes in Ert . :3 '  ald

Technolof ' ,  to be noot inatet l  b1'  -  the

Chairman-, 'AU India Counci l  fcr T:ch'

nical  Educat ion.

S-9. Trvo rePresentat ivcs of I r tst i tut ions ccn-

duct ing Post-grudurt te courses in gn33

and Tichnolo-e,v other I ITs- India: l  Inst i -

tu te  o f  Sc iencc ,  Bansr lo rc  and the  Ur r i -

vers i ty  Depar t :ner t ts  to  be  norn i r t l ted  by

the  Chc innan,  A l l  Inc i ia  Cot rnc i i  fo r

Technical  Educat ion.

l0 -11 .  Trvo  exper ts  to  be  nominatec l  b ; t  th ;  C l ra i r -

man, i t t  fnai .  Couuci l  for Technical

Educat ion.

l2-I3. Two reprxentatives of User-depl.nntlts
of the Centrai  Covernment includinc ne'

p..r t .nt  of  Electronics, and others to be

iominatea  by  the  Cha innan '  .A l l  Ind ie

Counci l  for Tecirnical  Eciucct ion'

1.1. One representat ive of Confederat ion ol

Indian Industry'

15. An off icer not beiorv t l te rank oi Assistcnt-- '  -  
bir. . tor in the All  Incl ie Councii  fot

Technical Education dealing rvith the

Board of Srudies maiters, Member Secrc-
tary, (ex-officio)'f

(e) All  India Board of lvlanegement Studies

1. Chairman to be trontiaated by tLs Chrir '^ -; ; ; l l l - India 
Council  for Tecl:nicaI

Education.

l lv lemben:-
I'  

2-3. Two represcntative oi Industry Business
and oiher mcior emplo;"ers to l le nonti-

nated by tfre i trairmin' Al l  India Council

for Technical Educrtion'

4. One rePresentative of lrotessicnal Bodies

to be nornlnaieci Uv the Chanrman' All

Iodiu Couocil  for Technical Educaiion'

5-7. Three subject experts !o !e lominated 
b'v- 

the Chiir-tn, 'Al l  Inci ia Council  for

Technical Education'

8. One rePresentative of the All  India \ lan-

agenent Association.

g. One representative of the National Pro'

ductivity Council.

I
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I ,  C l ta i rnan to  be  nominated  by  the  Cha i r -
rnan, Al l  India Counci i  for 

' fechnical

Educat ion .

i V I _ . 1 l L r : r s :

? .  Or ,c  i :p resenta t ive  o f  the  N l i r i s t ry  o t
Toir i : i i ' t ,  Cct 'ernn:.^t t t  oi  Indra to b:
nc t : t i i t i : :d  by  rhe  Cna i r tn . r .n ,  A l l  Ind ia
CL) ' - rnc . l  i c i  Techn ic r l  EdL ica t to t r '

3 -6 .  Four  iep f  3s 'Jn t r t i \  es  o f  U l l i vers i i ies
major  users  ( iTDC'  Hote ls ,  Caterers )
representa t ives  o f  Ins t i l t r t ions  eonCuct -
ing  HI ICT cor , r i ses  a t  PG le . ' c i . to  be
n o n t i r t a t e d  b y  t l r e  C l r a i i r t r r n . . \ l l  I n c j i a
Cct r r tc i l  fo r  Techn ica l  Educat io r r '

.  1  -9 .  T l t  re  e  r r 'L r rescnta t ives  r ; i  Ccnt ru l  C t : " ' -
cn l l l l c t l l s  Dcpar t l l l r ) ; l l ; rUnc ic r tak ines
(Ra i l * ' r ' ; s .  Ind ian  A i r l incs ,  A i r  Tnd ia ,
i . \ . \ I ,  Sh iPPing)  to  b :  nominatcd  bY
rcsPect ive bodies.

10 .  Onc repr lSenta i i vc  o f  Hote l  Res taurant
Associat ion to be nott l inated by the Ne-
t ional Counci l  for Hotel  Nfanagement
and Cater ing TechnologY.

1 l .  An off icer not belorv the rank of Assis-
tant Director in the .Al l  India Ccunci l
for Technical  Educrt ion deal ing with
the BoaLd of Studies matters, lv lember
Secretary, (ex-off ic io).

( i v )  A l l  Ind ia  Board  o f
Educat ion.

Pharmrceut ica l

2 f (
g.  One Pr in i ipa l  o f  the  Co l leges  conduct ing

Degree courses in Pharmacy to be nomi-
na ted  bv  the  C i ra i rnan,  A l l  InC ia  Cour -
c i l  lo r  Technrca l  E iucr t ion  ex-c i i c io .

i  0 .  O n s  P r . n ; i p l l  o i  P n r r r t a c v  -  P : l i ' t e : i : '
n ics  ( i r r ; iud ing  \ \ 'o r : : , t  Po iv t :c i : l - l r cs  I  to
br  ncnr i ; r : : ied  by  the  Ch l im l rn  A i l  Inc ta
C u u n c r l  t c i '  T e c r n : c l l  E J u c ; i . c : :  (  e x -
l : : ; l C . O ; .

I  l .  C n e  r c p r e s e n t e t i r ' ;  ( P ; c i c s s r c n a l )  c i
, r ledrca l  Cor rnc i l  c i  I ; rd : r .

12 ,  One r , jp reseu i l t i ve  f rcn  R: -q i r ' l L ic r ' '
A g e n c i e s  (  i . e .  D r u :  C o r : l r c l l : r  c l  l n C i a  j
is u: isrs Deprrtnrent ex-of i lc io.

I  j -  l -1 .  Tw 'o  rcprese u t r t rves  o i  i r ia ic r  :n :p loy-
i t r l  ag :ncres  to  bc  nour in r ted  b1 '  the
Cl ra i rman A l l  Ind i : r  Counc i l  to r  Tc . - , l r i -
ca l  Educat ron .

15 .  An o f l i cer  no t  be lov  the  rank  o i  Ass is -
tan t  D i rec to r  in  th_e-A1 l  Lnd ia  Counc i l
io r  Techn ica l  Educat ion  dea l ing  w ' i th
the  Board  o f  S tud ies  mat te rs ,  \ lenber
Secre tary ,  (ex-o f f i c io ) .

(v )  A l l  Inc i ia  Board  o f  Computer  Sc iences l
Engineering and Technology ani l  , \ f  p i i -
L r t U U l l J .

1.  Chai rman to be nominr ted by the Chr i r -
n t r r t ,  A l l  lnd i r  Councr i  lor  Te chnica l
Educat ion.

Mernbers :

2-1. Thrce representati les of Cornpute r soft-
| ,uar. and hardrvare Industry anC other

' major employers of Computer professio-
nals to be nominated by the Chairman,
Al l  Ind ia Counci l  for  Technicr l  Edu-
cat ioD.

5. One represel 'rtat ive of professional Bodies
in the f ie ld  of  Computer  Sc ience.  En-
-r ineering and Technblogy to be nomi-
nated by the Chairmrn. All  India Coun-
c i l  for  Technica l  Educr t ion.

6-8.  Thi 'ce subject  e \per ts  to  be nonr innt : ' i
[1 '  the Chai rman.  A] l  Iod ia Councr i  tcr
Technicn l  Educat ion.

9.  One repiesentat ive of  the Nct icnr , l  In-
fornratic Centre. \ t lC.

10 Cne Pro le:scr  and Held of  one o i  t l ' .e
Con :pu t : r  Sc ienceEn- : i nee r ine  D : r i ; i -
rur :n i  o i  lnv Ind i rn I is t i ru te c f  lech-
nc loqv to  be nonin l rcd b. . '  the Chni r -
] ) : : i n .  . \ t :  ; : J : i t  L r ) u : t J l l  l , _ ) i  i  e c h n r : : :

l - , l r ! ^ ^ l r ^ . a
L e  t . !  l r  t r  v t l .

I  l .  O: : . '  reores: t r ta t , r 'e  o f  Univers i t i :s  to  be
nomina t : i  b , . ' r he  Cra i rmrn .  . r . l l  i l ; d : :
Cj t runc i l  i 'o r  Technic : l  EC:car io i r  fo l
E,. lucation ( b,,,  rotatier ) .

(
l r .

t

11. Chairntan to be nontinated by the Chnir-'  
man. All  India Council  for Technical

'  Education.

l\ [crnbers :

2-3. T*'o represeniativcs of Pltanttaceutical
Industry to be nontinated by the Chair- -
n:an All  India Council  for Technical
Educat ion.

4. Onc rcpresentative of l{ospitr l  Pharma-
c is ts  io  bc nominated bv the Chainnrn,
Al l  I r rd iu  Counci l  for  Technicn i  Edrrcr -
: i on .

5- i  .  T i : r : :  erpcr ts  in  var ious f ie lds o i  Phrr -
: : r : rc :ur :cr l  Sc ieuces.  v iz .  \ ' leCic ina l  Che-
l l is tn '  Phnrnruceut ic  T:chnologv 'Dhar-
ri tr. tcol,- 'rgv Tr, 'r ,colog' ' . '  Bio-tecirnolo:v
Phaiiurib-snosv etc. t i i  bc norninatecl-bv
t l i :  C i ta i rn t rn.  A l l  Ind i r  Cct r r :c i l  for
Te,' l in icrl  Educrt ion.

S.  On:  represe: l i ; l t ivc  of  L ;n ivcrs i t ies con '
Cuct . iq  Post-Gr: t< i t rs le  ccurses i r t  P l rar -
mi.. lc ' , '  io be ttorl t inried bt '  the Cltr irnratt.
, \ l l  i i : . ! ia Crrunc' l  for Technicnl trduca'
t ion.



One representative of University Crants
Coni;uiss:on.

Crt :  re  P lese t t t r t i ve  o f
E i :cuo  r :  i : s .

Departnent o!

C; i :  rep ies:ut r t ive c f  Ni in is t ry  o l  Huntan
F. :scurc:  DeveloPnent .

.-, :r ofrc:r noi belo', ' ' '  th: rank of Assis-
: t i r i  Drr .c tcr  in  t l te  Al l  Ind ia Counci i
.c :  T;c l ,n ica l  Educat ;on der l in*e rv i th
:. :  tscl id ci Stui ics matters, i , ' icn ber
:3 - ; :  i  ar) ' ,  ( ex-o f i ic io )

P: , '  : :  o f  t i tc  Bol rd to  associate persons
- . i  ,  T l ,e  Xoi l rd  c i  StuCi :s  n i ly  asso-
c . : i :  ' . ' . , . . 1  i l s : i i  Ln l '  pc f son  v '  hose  ass l s -

i r r ' : e  o r  e t (p l r i  ac i i ' l c c  i t  n l ay  des i i e  i c

c ' : : ; . ,1  i r t  pcr io l ' ; : t ins l t i ; , '  c i  i ts  f t tnc-

t i ons .

i i )  . :^ eers5i associatcd with the Board
tr.cler sub-reguli t ion ( 1) for any pur'
pos: shail  irave a r ight to take palt
in the discussions of the Board rele'
vant to that PurPosc, but shall  have
no right to vote at a meeting of the
Board and siral l  not be a member oi
the Soard for anY other Purpose.

(3)  The Ci t r i rmrn of  the Board of  Stu-
d,es shr l l  ccnsul t  the Chai rman ot
t l ; :  Ai l  India Council  for Technicai
trducation of the association of any
person under sub-regulation ( 1) .

Ternt of office.-(1) The term of office
cf the Chairrnan and other memb-ers of
the Boards of Studies' except the ex-
c i i lc io  ntembers,  shal l  be thrc :  years
froi:r the dat: oi ccitst i tut ion of the res'
p3ctive Board.

(2) Tire Chairman and members of the
Boards of Studies shall  be el isible fot
re-nomination.

(3) Any casual vacancy in the off ice ol
the Chairmail or anY other member
in respect 6; x $e;ifd of Studies arls-
ing by r€i lsr.rIrS oi his death, rcsigna-
t ir:n or. i f  the nten'her repicseri is an
interest, ort ceaslng to represent such
interest. shall  be f i l led by the AICTE
in the same manncr as :P:cif ied irt
sub-re-zulation (3 ) .

(a) The Chairman or any other menber
aopo in ted  under  suFregu la t i on , (3 )
t6 fili a casual vacancy shall hold
office for the reruainder of the term of
office of the p:rson in whose Place he
is so appointed.

u)
6. Funct ions of the Boards of Stucj ies

(  I  ) .  The Boar i  c i  S tuCi :s  ccncernec
s l l r i l  adr ' . se  ths  Execut ive  Cont r i l i l l e
on  ucsdcnt ic  tna l te rs  f r i l i r :e  in  i t s  a le r
o i  conc : in  inc lud , rg  norn ls ,  s t rnd l rCs ,
nioC,: i  c ' . rrr ict i i r .  r lodt i  f lc i i i t ies ar ' (
S t rucrurc  o i  e t - ;u ises .

( 2 )  T r r :  c i h e r ; u l i : ' . l c n ;  c i  t i : e  B c ' l r d  o ;
S t u d i : ;  s h a l l  b e : -

(a )  to  fc : 'nu ia : :  th :  educr t ro i t .  t l l l i l tng
anC Lrs r - r rc i ' r  p rogranur :  in  thc  a r : :
o I  i n  c o n c e r n  i o r  c c n s , d e i l : i o n  c i  t l : :
L : r :c l i i i ve  Co i t :n t l i te :  A l l  I i l d la  Cs . r l  1 . .
. -  i  f , :L  Tcchn i , i r l  Educr t io : r .

( b  r  l o  ; - l : n i r t v  C c L r  r i r - S  i n  i t i l  e x i s t r : :
r i l :  l r s .n  i  l l  l  o t rc ' r  p r :o r i t  . '  t : :1 . . i :

(c  )  to  fo r inu l l te  and rev ie ' .v  p : r i cd ica l l ' '
the non: ls and stanJarCs of staf i  al lc
o ther  in i i i s t iuc tu ic  iac i i i t i es  fo r  th :
var :ous  cor l rses  fo r  p ror ra rnmes,

(d )  to  ass is i  and cons ider  p roposr ls  re ie r -
red  to  the  Bocrds  o f  S tud ies  th rough
Tas: i  Forces appcinted by the AICTE
fcr  tne  purpose and therea i te r  con '
s ; d e r  f o r  r n n r n n r i : r t p  r p . n m m e n d l t l o : : sJ r v l r  r v r

to be made to th3 Execut ive Con:nt i t '
tee .  Any  dev ia t ion  C l f fe rence ' , v i rh  th ,
re contr: tcndat ions on the oropcsai;
sha i l  be  recorded bY the  A1 l  Ind ie
Board  o f  S tud ies  wht le  fo r *ard ing  i t :
recomntendat ions to Al l  lndia Coun'

I  c i l  for Technical  Educat ion;

r ' e )  t o  d e s i q n  a n . i  d e v e l o n  m o d e l  c u f r i -\ r , , ,  r v  s ! J r s r r  s r r u

cu l la ;

( f)  to fonnulate programme for research,
development,  consultancy and oi  in '
dus t ry - ins t i tu t ion  in te rac t ion  ;

t ' o \  t n  f n r n r : r l e r . '  r n n r , - r n l i i t p  n r r i , l , ' l i r c . S  f O i
\ - i l  l v  l v r  l l l u r s L \

sran ts  and fund ing  o f  ins t i tu t ions  ano
prosr.mmes; xnd

(  h  )  to  cors ider  anv  o thsr  i ssue rc fe r rec
\  r r  /

by the  Execr r i i ve  Cont rn i t l :e  A ICTE.

( i )  The Boarc l  o f  S tud ies  mav in  fo rmula t '
\ J  )

ine i ts opinion in an1,'  of the matiers con'
cern ins is  obta in the ass is tance of  Sub'
ject  Exo:r t  Commit tees appointed f t
rhe AICTE ancl  wi : i le  r ra i rn :  i ts  r3
commendations the viervs of such Sub'
ie : r  Frn. . r  Commit tee sh: l l  be g iven
due considerar ion.
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